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(ii) Road services are cheaper and 
quicker when compared with rail 
services. 

(b) The income at Railway stations 
on Doharighat - ndara ection is not likely 
to improve with the gauge conversion of 
Varanasi - Bhatni section. 

(c) It is not a fact that passenger 
prefer to tr vel by other cosU ier means of 
tran port due to meter gauge line between 
Varanasi and Doharighat. It is also not 
a fact that passeoger trains do not run to 
tim . 

(d) Docs opt ari e, in view of (c) 
above. 

Report of Indian CouDcil of Medical 
Re earh Re. aiJur of National Health 

Education Pro ramme 

691. SHRI CIDNT AMANI 
PANIGRAHI : Win the Min ister of 

ALT AND AMILY WELFARE be 
plea d to tate: 

(a) wh ther the study report of the 
Indian Council of Medi al Rc arch has 
com to the notjce of 0 vernment wherein 
it ha be n pointed out that the n~ tional ' 

health educati n programme has failed due 
to lac of credibility of th Government 
h alth pr gramro s in terms of provi ions 
(f fTcctive medicine and non-availability 
of d( ctor t the primary health centres; 
and 

(b) if 0 the teps being taken to 
ovorcom t11 deftcienci s in th Seventh 
Plan? 

rural 
r c uld 

ani d ut th 
on lu i nth, t 
education pro-

f Kerala, 
t riQut t 

the lack of credibiHty of the Government 
health programmes in terms of provi~ions 
of effective medicine and non-availability 

'. of doctors at the Primary Health Centres. 
As the ICMR bas yet to examine the 
report, the methodology used and tho 
validity of the conclusion drawn, it is 
premature to consider these findings con .. 
elusive. 

Speeding up of Coa tal Passengers 
Shipping Service between Bombay and 

Panaji, 

692. PROF. MADHU DANDAVATB: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether it is a fact that the existing 
coastal passenger shipping s rvice from 
Bombay to Panaji on the West Coast needs 
to be speeded up ; 

. (b) if so, whether suitable high speed 
boats are going to be introduc d soon to 
faciteiate fast travel by sea on the West 
Coast: 

(c) if so, wh t will be the passenger 
carrying capacity of these boats; and 

(d) what will be the passanger fare 
structure on the route? 

THE MINIST R OF ST A TB IN THE 
DEPARTMENT 0 SURFAC L TRANS .. 
PO T (SHRI RAJ SH PlOT): (a) and (b). 
There is no propo al at pre nt to introduce 
high pe d boat by the Government on 
the xisting Coastal p se ger service from 
Bombay to Panaji, 

(c) and (d) D not arise. 

M Polino of ational W ter R oure 
ouneil 

693. SHRI V. TULSIR M: Will the 
Ministe f W T SO RC S be 
pI ed to state: 

) whether a InC ting of the National 
w urce Council wa held r entty 

(b) if th detail f th subject 
dis u ed and th decisi ns arrived at 

ith partieu) f r f r n to s ttiD$ up a 
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tanding river Commission for each i ter-
Itate river as a machinery for cooperation : 

(c) the time by which Government are 
going to take a final decision in this 
regard ; 

(d) whether a meeting with the State 
Chief Ministers ·will . be c nvened in the 
near future for this purpose ; and 

(e) if so when and if not, reasons 
therefor 7 

THE MINISTER OF WATER 
RESOU CES (SHRI B. SHANKARA 
NAND): (a) The first meeting · of the 
National Water Re ources Council was held 
on 30th October 1985 to consider the 
i sues involved in the formulation of 
a national water policy. 

(b) The Council was unanimous that 
water should be treated a a precious and 
scarce national resource and dealt with as 
such, and that there was urgent need for 
the formulati n of a national water policy 
with a view to ensuring an optimal us of 
the available water resources, both surface 
and ground , in the overall national 
interest. No decision was taken regarding 
the etting up of a standing river Com-
mission for any inter-State river. 

(c) to (e) The Council decided to et 
up a group under the Chairmanship of the 
Union Mini tcr of w.ater esource to 
prepare a national water policy document 
within six months for con ideration by 
the Co~nci1. 
[Trans/at ion] 

Con truction of iJ·Cum-Road Bridge 
on tbe Gba bra at Chbitauni 

694. SHR KUNW A RAM: Will 
the Minist r of TRANSPORT be plea ed t 
state : 

(a) whether c nstrllction frail · cum-
road btidg on th Ohagr at hhitauoi in 
Gorakhpur divi ion JikeJy to b 
completed during Seventh Plan riod ; 
and 

(b) if 0 he amount aJl tted, separa-
tely, by the Raj)w y Admini tration, U. . 
Government and Bjhar Gov' fom nt ~ r th 
Oflmo 7 

THE MINISTER OF . TRANSPORT 
(S I BANSI LAL) : (a) No Sir. 

(b) Does not ari e. ow ver, for 
restoration of Chhitauni-Bag ha M.O. rail 
link, including construction of a rail 
bridge across fiver Oand k (and n t rail-
cum-road bridge acro Ghaghra), the 
Railway has incurred expenditure of R 3.98 
crOTes, and has completed and opened to 
traffic the section from Bagaha to Valmik-
nagar (9 kms). Only token al10tm nt bas 
been made in Railway Budget 1985-86 for 
thj work. Th total co t of th roject 
as estimated in 1982 is s. 61 crore t 

which in ludes Railway' share of Rs. 23 
crotes and State Governments' hare of 
R .38 crores. The State Gov rnments of 
U.P. and Bihar have depo ited DIy . 3 
crores and Rs. 2 crores res ctiv ty. Th ir 
commitment to bear their increas d hare 
of cost, is ·awaited. 

[English] 

Increa e in Licence Fee od R ot of Rail .. 
way tails at Bombay C.R. Divi ion 

695. SHRI S.G. OHOLAP: WiJI the 
Minister of TRANSPORT be plea ed to 
state: 

(a) wh ther it is a fact that mbay 
Central ailway Division has increa ey 
the licence f e and r nt charg of raiJw d 
taIls recently and that t 0 with retr p e-

tive ffect fr m 1974 . 

(b) if s, whether i is gainst the 
policy of th Railway oard 1aid d wn by 
the notification dated 25.1.1969 b arin 
reference N . 68. TO 11/670/ 01 C.PAC; 
and 

(c) if 0 th acti n t n bi th ard 
in this matter? 
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